
3439      Budget   (Railways)       [ 12 JUNE 1967 ] 1967-68 3440 

transferred to the High Court. Instead of 
going through a tortuous, complicated and 
prolonged legal procedure, we want to avoid 
litigation so that the remedies which are 
sought for and the objects which are to be 
achieved from the tribunal would be achieved 
quickly by the procedure before the Hight 
Court. This is the main intention and the 
purpose for which this Bill is sought to be 
Introduced. I hope the hon. Member will  
agree. 

THE DEPUTY CHAIRMAN: The 
question is: 

"That leave be granted to introduce a 
Bill to provide for the abolition of the 
Companies Tribunal and for matters 
connected    therewith." 

The motion was adopted. 

SHRI K. V. RAGHUNATHA REDDY:   
Madam, I introduce the Bill. 

THE DEPUTY CHAIRMAN: Now we go 
to the Budget (Railways), 1967-68 Shri 
Ruthnaswamy. 

THE  BUDGET   (RAILWAYS)     1967-
68— GENERAL DISCUSSION 

SHRI M. RUTHNASWAMY (Madras) : 
Madam Deputy Chairman, those of us who 
are interested in the Railway Budget must 
congratulate ourselves that it has at last come 
up for discussion. The unpunctuality that 
characterises the running of our railway trains 
seems to Have pursued the presentation of the 
Railway Budget in our House also. As I turn 
to the Railway Budget, I wonder why such a 
good man has produced such a bad budget. 

SHRI BHUPESH GUPTA (West Bengal): 
He is in bad company. 

SHRI M. RUTHNASWAMY: I do not 
want to go to any metuphysical explanation 
like 'karma' or fate, but I think it is due to the 
fact that he has    inherited    this    system      
from 
893 RSD—5. 

his predecessors. He has been unfortunate 
enough to produce an unpopular budget, a 
deficit buget which he tries to cover by raising 
the rate of passenger fares and freight charges. 
All this is due to the original sin of the 
Railway Administration which is the 
convention by which a large sum 0? money is 
to be paid to the General Revenues. This time 
it is about Rs. 155 crores, in 1967-68. I have 
been attacking this convention from the time I 
began to speak on the Railway Budget year 
after year, and the only reply is that this 
convention is approved by Parliament and 
therefore it must be allowed to go through. As 
a result of this convention the Railway 
Administration is obliged to pay, whether it 
makes a profit or not this amount of crores 
agreed to in the convention, and it is this large 
amount that has to be paid to the General 
Revenues that is largely responsibile for the 
sins of omission, the failures of the Railway 
Administration to give us as good a railway 
system as the people deserve. All these tears 
that we have to shed on the Railway Budget is 
due to this original sin as I have called it. It 
not only accounts for the rise in our passenger 
fares and freight charges but is also 
responsible-for the lack of improvements, not 
enough improvements, in our railway system. 
For instance, we have not enough double 
tracks. For the speedy running of our railway 
trains and for increasing the number of 
railway trains, double tracks are absolutely 
necessary. So far, only 15.47 per cent, of our 
railway mileage has been covered by double 
tracks. I cannot understand it because a large 
quantity, of rail'; is lying idle in our steel 
works at Durgapur and other steel works. I do 
not see why such a large amount of rails 
should lie idle when the railway system cries 
for the rapid increase in double tracks. No 
new lines are being proposed, whereas year 
after year I have been proposing that there 
should be a direct rail connection between the 
Capital of Andhra Pradesh and its chief port,    
Vishakhapatnam. 
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[Shri M. Ruthnaswamy.j Now, as it is, the 
railway trains have to make a detour going to 
Vijayawada towards the east and then again 
going towards the north. It can be more easily 
done because, as it is, there is a small portion 
of a railway line which is being constructed 
from Vishakha-patnam to a village called 
Bachela or some such name. We have only to 
cover the distance between Bachela and 
Warangal to bring about a direct rail 
connection between Hyderabad and 
Vishakhapatnam. 

I am glad (hat the Railway Minister is 
considering the question of the elimination of 
a number of unprofitable lines. 1 hope that he 
will do a 'Beeching' as it has been called in 
England where Dr. Beeching eliminated a 
large number of unprofitable railway lines. 
But in order to do this, the road system of our 
country must be vastly improved, especially 
the village road system. Unless we have a 
much improved road system, there is no point 
in eliminating the few railway branch lines 
that are serving these areas, even though at a 
loss. 

It is true that this year we have not had a 
large number of railway accidents that was a 
sad feature of the past years. But then there is 
that great railway disaster in Assam, that 
railway disaster which, I think, was due 
largely to sabotage. And then there is the 
recent very serious railway accident on the 
Bangalore Madras route. 

Then, another great defect in our Railway 
system is that there is no real Railway Police 
which would protect the railway lines and 
railway property. No doubt there is the 
Railway Protection Force as it is called, 
which operates in and around railway stations. 
But it is a farce rather than a force. We must 
have, as in England •which has had it for 
nearly 100 years a regular Railway Police 
which pursue malefactors, evil-doers, on the 
railway lines attacking persons and property, 
and also prevent the commission    of 

such offences. It must have a large force, it 
must have its own detective section; it must 
have its own trolleys and men patrolling the 
lines night and day it musf operate as a 
regular Railway Detective Force. I believe 
that there is a Committee sitting upon that 
question and I hope that it will issue its 
Report soon and that the Government will act 
on its recommendations as speedily as 
possible so that this large loss of railway 
property, this large wastage of railway 
property may be stemmed through this 
organisation of a real Railway Police Force. It 
is only a real Railway Police Force that can 
attack the problem of ticket-less travelling. It 
is too great a burden imposed upon our 
hardworked ticket inspectors to go and detect 
ticketless travellers, especially in our 
congested third class passenger carriages. 

This is probably the biggest public sector 
undertaking. Every public sector undertaking 
must provide a certain quantum of social 
service, and among social services, housing 
occupies a very high place. Now, what is the 
record of the Railway Administration in 
regard to housing? Only 35 per cent, of the 
railway staff are now furnished with railway 
quarters. That very hard-worked body of 
railway servants, the assistant station masters 
especially, suffer from this lack of housing. In 
reply to a question of mine on the subject, I 
got the answer from the Railway Ministry that 
out of 20,000 assistant station masters, only 
6.000 have been found housing by the 
Railway Administration. 

Methods also, which would improve the 
efficiency of the running of our trains are not 
possible because the Railway Administration 
is not able to find all the money required 
largely because it has to pay a large sum to 
that very needy general Government, from 
which we suffer. Trains might be speeded up, 
goods delivery might be made more efficient. 
In Other countries, they have the door-to-door 
delivery system through the railway service.    
It is only here that 
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people have to go and wait at the goods 
offices for days in order to take delivery 
of their goods or in order to get a goods 
wagon.   Recently, I had     the sad 
experience of having to go to   the goods 
parcel office two or three days running in 
order to get delivery of a small parcel 
which unfortunately had to be sent by 
goods train.   If the Railway 
Administration could develop the system 
of door-to-door transport,     it would 
greatly improve the popularity of our 
railway     system,     especially among 
"the commercial circles. Specialised 
wagons also are a feature of any modern 
efficient railway administration New form 
of opening of wagons   also might  be  
attempted by  the  Railway 
Administration which have the financial 
resources.    And I wonder    whether 
there is any attempt at what     is called 
now the operational research— research 
in~the field, research on   the track in 
order to improve efficiency. I mean 
research in the field as     in the case of the 
defence system     by which the operation 
of the    railway system can be improved.    
Repetition of the time signal in the cabin 
of the engine driver is a thing which     
has been  achieved   in  Western  
countries. Increasing  the   number  of      
manned level-crossings is another 
efficient way of reducing the number of 
railway accidents. And    other    modern    
safety equipments which are so common 
in modern railway systems might*also be 
attempted  by  our  Railway  Adminis-
tration. 

AN HON. MEMBER:    No money. 

SHRI M. RUTHNASWAMY: Increase 
in the rolling-stock is another thing that 
deserves the attention of the Railway 
Minister. I had a sad experience the last 
time I left Delhi for Madras. I was booked 
to travel by the Southern Express. I went 
to the station at 7.00 and I was told that 
the train would start an hour later. An 
hour later, I was told that it would start an 
hour still later. So, it went on till 12.00 
midnight. And what was the reason? The 
Southern Express which came from 
Madras was late, it 

arrived at <-vu p.m. and the same car-
riages had to be fitted up for the railway 
journey from Delhi to Madras. And it 
takes five hourT to refit a railway train 
after it has done one journey. So, we had 
to wait there—Miss Mary Naidu and I—
those were the two MPs that travelled by 
that train. We had to wait for five solid 
hours because we were told that the train 
would start an hour later; every hour, we 
were told that it would start an hour later. 
And so we were kept there for 12 hours 
and all because there were not enough 
passenger coaches to fit a new train at 7 
o'clock, the time of the departure of the 
train. 

Let me relate another bad experience to 
which railway travellers are subjected 
and which Ministers and others who can 
afford to travel by air do not suffer from. 
Last time when 1 came from Madras, on 
account of the heat I had booked an 
aifcondition-ed berth. When I reached the 
railway station, I was told, quietly and 
very politely no doubt, that the coach had 
been cancelled. Fortunately, they were 
good enough to give me an ordinary first 
class berth. This is the kind of thing 
happening not once or twice but 
frequently, but it does no good to the 
reputation of our Railway Admin-
istration. 

DR. B. N. ANTANI (Gujarat): Do 
they give reason for it? 

SHRI M. RUTHNASWAMY: Just 
"breakdown" is the term, or the air-
condition has become "sick". 

AN HON. MEMBER: Why not inform 
the passenger at   home? 

SHRI M. RUTHNASWAMY: They 
can. I had given my phone number. But 
they do not have the time to look at all 
these things. 

Madam, when I look at the details of 
the provisions of wagons. I find that 
under the Capital-at-charge account the 
money spent upon land and building and 
administration comes to 
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[Shri  M.  Ruthnaswamy.] 
Rs 125 crores whereas the money spent 
on rolling stock comes to only Rs. 106 
crores. If you take Hie total assets of the 
Railways, you find the same disparity. 
The assets which include land, buildings 
and track and so on come to Rs. ]60 
crores whereas the rolling stock comes 
only to Rs. 107 crores. One would 
imagine that the tools, by which the 
venture is operated, are the most 
important, as important at least as the 
land and the administration offices and 
the buildings. This is a great defect, and I 
think the Railway Minister should see to 
it that the wagon supply is as good as it 
ought to be; otherwise our railway 
administration cannot be efficient. We 
cannot have our trains giving efficient 
service. 

As I said, I congratulate the Minister 
on his proposal to cancel a number of 
unprofitable railway lines, especially the 
branch lines. But, as I said, this must be 
done only after making sure that the 
deficiency of transport is made good by 
our road system. There should be rapid 
development of our roads, especially of 
our village roads. There must be co-
ordination between the Railway De-
partment and the general transport 
department. As roads are the-primary 
concern of our State Governments the 
Railway Administration should seek the 
co-operation of the State Governments so 
that their road system might be developed 
and the deficiencies in transport caused 
by the elimination of these unprofitable 
railway lines might be made good. 
Therefore, transport must be treated as a 
whole and not in separate, rigid, compart-
ments divided from each other. It is only 
then that not only wil1 our Railway 
Administration be improved but our 
roads also, and our transport system will 
be of benefit not only to the people but 
also to the development of our economy. 
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SHRI MULKA GOVINDA RI 
(Mysore): Madam Deputy Chairman, 
I am sorry that I cannot congratulate 
the Railway Minister for the Budget 
that he has presented before us 101 
these two reasons, that he has im 
posed again new taxes in the form of 
increased railway fares and in the 
form of increase in the freight 
charges. If we look at the Railway 
Budget, it is an economic indicator 
partially. This year's Budget with a 
shortfall in tonnage indicates a mild 
economic recession. We are all aware 
that because of the dieselisation and 
electrification, the coal that is con 
sumed by the Railways will be lesser 
and therefore, the movement of coal 
will be reduced, thus creating larger 
wagon capacity. In spite 

of this, in spite of the recession the Minister 
wants to levy those charges. The freight 
increase will hamper production. Already 
the prices are spiralling, and instead of 
maintaining the price level, this will 
increase further the already increased 
prices, and the increase in the fares is also 
going to be a heavy burden on the 
passengers with limited incomes. Now I 
most of the Government servants will be 
agitating for increased dearness allowance, 
and they will be justified. There is already 
the heavy taxation that has been imposed 
on by the Fin- 
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[Shri Mulka Govinda Reddy.] 

ance Minister, and it has become very 
difficult for the people to bear these heavy  
taxes.    The Minister has  said that 
otherwise there will be a deficit of Rs. 80 
crores and that in order   to fill up the gap 
he has resorted to increasing the railway 
fares.   And     he expects by this increase 
about Rs. 24 crores per annum.    And by 
increase in the freight rates he expects 
about iRs. 23 crores.   So this Rs. 47 
crores he wants to collect from the 
passengers and from the users of the     
railways who  send their  goods to be 
transported by railways.     Before the 
Railway Minister thought of imposing      
these burdens on the ordinary people,    he 
should have thought of    ways    and 
means to effect economy in the railways.    
In the  Railway   Board   there were  
fortmeirly only  four  Members, now the 
number has multiplied.   For every 
Member there is an Additional Member, 
say, for Transportation   and also for other 
departments. Likewise, in the Zonal 
offices, in addition to the General 
Manager there is an Additional    General 
Manager,    an    Assistant Additional 
General Manager, so much so  they have 
implemented  the Law of Parkinson.       
The     officer    cadre strength has not 
reduced     on     the other hand has 
increased.   Whenever economy has to be 
effected, the axe immediately falls on the 
lower strata. It  is true that there  are     
fourteen lakhs of people working in the 
railways; the proportion may    be very 
high 'in India; it may or may not be so in 
other railways in other countries.    But 
this is a legacy which we have inherited.   
There should not be any retrenchment on 
the other hand, If there is to be economy 
at the lowest level  Of the  staff,  then  
they  should be provided with alternative 
jobs, in the railway workshops etc.   What   
I would  like  the  Minister  to  consider is 
that he should bring about economy In the 
officer cadre, where there will be a large 
saving.   Before doing that he has come to 
us with these proposals.    He     could  
also bring      about economy  in the  
operational  costg  of the railways if there 
is proper scrutiny 

and adequate efficiency in the manage 
ment of the railways. More economy 
could be brought about, which would 
not have necessitated him to increase 
the fare and freight rates. Many 
wagons are lying idle today; there is 
no proper co-ordination. He said that 
they could not utilise some of the 
wagons that were available today. 
But if there was proper co-ordination 
this would noT have happened. There 
will be some slump period now and 
then, but it should not be S0. Madam 
Deputy Chairman, another factor 
which I would like them to take into 
consideration is this. Because of the 
large imports of foodgrains and be 
cause of the present drought conditious 
there is now an additional movement 
of foodgrains by our railways. This 
is not a permanent feature. So the 
hon. Minister should take care to see- 
that, after some time, when the im 
ports of foodgrains will not be allow 
ed to come into India, when the pre 
sent rate of movement of foodgrains 
will have become very much less, that 
larger capacity for movement of 
Other goods is released. He has 
complained that there is competition 
from road transport. Yes, it is true 
that by roa:d transport there will be 
quicker movement and no pilferage, 
and the proprietors or the concerns 
which are running these road trans 
port services will be held responsible 
if there is any pilferage. But in these 
railways so much pilferage takes, 
place and there      is        so 
much delay in moving goods from one 
place to another. So the businessmen will 
naturallly lose confidence in the 
efficiency and efficacy of railway trans-
port. Therefore, it should be the duty of 
the railway administration to speed up the 
railways, both passenger trains as well as 
goods trains. Obviously, there are 
bottlenecks. I realise; if the movement is 
to be made in one sector by broad-gauge, 
and in the other sector by metre-gauge," 
there will be bottlenecks at the junctions. 
So if there is one uniform system in this 
country, there will be quicker movement 
of goods; quicker movement of 
passengers, and it would have helped 
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the economic development of the 
country. Yes, it may be difficult for the 
Railway Ministry to do it in one aingle 
year. But they should have a phased 
programme put through over a period of 
five years or ten years, at the end of 
which period the entire railway system in 
India becomes one uniform gauge, that is 
broad-gauge. If you look at the map of 
the Railways, you will see that in 
northern India mosrof the areas are 
connected with broad-gauge railways 
and. therefore, there is quicker movement 
and quicker economic development in 
those areas, and if you look at the map in 
the south, you will find that there most of 
the cities or areas are connected with 
metre-gauge and, therefore, the rate of 
economic growth is very slow there and 
no big industries are coming up. 

SHRI SHEEL BHADRA YAJEE 
(Bihar): Bangalore is connected by all 
gauges. 

SHRI MULKA GOVINDA REDDY: 
Yes, South India is connected mostly by 
metre-gauge, and in some places by 
narrow-gauge. Now I am pleading for all, 
whether it is Bihar or Mysore or any 
other. Wherever there is metre-gauge or 
narrow-gauge, the entire system should 
be converted into broad-gauge through a 
phased programme. 

DR. B. N. ANTANI: That used to be 
the policy once announced. 

SHRI MULKA GOVINDA REDDY: 
So in this speech of the Railway Minister 
we do not find that there is any phased 
programme for converting the metre-
gauge into broad-gauge. 

Therefore, I would urge that the 
Railway Ministry should make every 
effort to see that the metre-gauge system 
is converted into broad-gauge. Here I 
may add that there is a narrow-gauge line 
from Bangalore      to 

Kolar. I do not agree with the learned 
professor that there are some uneconomic 
railway sectors which should be disposed 
of or demolished. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): He said they may be disposed 
of after providing adequate transport by 
other means. 

SHRI MULKA GOVINDA REDDY: 
Even if you provide road transport in an 
adequate manner it is not proper to 
demolish the railway system that is 
already there and I would say that instead 
of having the harrow-gauge line if it is 
made a broad-gauge line then it would 
quicken the progress and economic 
development of that area. 

Madam Deputy Chairman, I feel that 
there is no perspective or prospective 
planning with regar^ to the laying of 
railway lines in India. Such planning is 
very necessary in many respects. For 
example in the South so many important 
dams have now been completed. The 
Nagarjunasagar dam in Andhra Pradesh 
has had its first stage almost completed. 
Of course for the second stage it will take 
some time to get completed. Then there is 
the Tungabhadra project which has been 
completed. When the Tungabhadra Dam 
was completed, since there was no proper 
planning done, much of the water 
available was not utilised and some 
900,000 acres of land which should have 
been cultivated by utilising the irrigation 
water, were not cultivated. All that water 
could not be utilised and that land was 
not brought under cultivation because 
they had not taken proper steps to level 
up that land and to dig the necessary 
channels. Therefore even though the 
irrigation potential was created it was not 
fully utilised. Similarly if railway 
capacity is created, if there is no 
coordinated planning, it will not be 
utilised. Whenever we ask for a new 
railway line the Railway Ministry, the 
bureaucrats there, have a set formula. 
They have some statistics which are 
sometimes cooked up in the Railway 
Board's office.   They say that 
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[Shri Mulka Govinda Reddy.] the proposed 
line is not economical. Madam Deputy 
Chairman, for the last 40 years or so we have 
been saying that Chitardurg and Raidurga 
should be connected. Now, Raidurga is at one 
end and Chitardurg is at the other. The line to 
Raidurga comes from Bellary and stops at that 
place. If these two places are connected then 
the trade mid commerce of that area which is 
usually with Andhra Pradesh, would have 
gone up. The authorities do not take Into 
consideration the new developments that have 
taken place, particularly after Nagarjunasagar 
and Tungabhadra dams have come into being. 
After this a lot of foodgrains, especially rice, 
should have been transported by these railway 
lines if only they had been constructed. 
Therefore, I urge that while taking into consi-
deration the question of laying new lines this 
aspect of the matter should be taken into 
account. The future development of that area 
and the effect these lines will have should be 
taken into account. Some of these areas are 
chronic famine-striken areas. For example, the 
area Chitardurg-Raidurga is a chronically 
famine-striken area. Famine stares at the 
people Of this area. If a railway is constructed 
it will provide relief work for nearly four to 
five years for the people of that area and it 
will also facilitate the movement of foodgrains 
and other commodities from that area to the 
other  areas  in Andhra Pradesh. 

Madam Deputy Chairman, we have already 
approved of it and lines are being laid for the 
Poona-Miraj route. There is a broad gauge 
system from Guntakaf to Hospet and now iron 
Ore is being moved from Hospet to Madras 
via Guntakal. If Hospet is connected to 
Marmugao Port and Hubli by a broad gauge 
line then the movements would be quicker 
and the transport also would be cheaper. So, I 
would urge that instead of stopping at Miraj 
on the one side and Hospet on the other, these 
two places should be linked up by means of a 
broad gauge line. The metre gauge line 
Should be converted- into a broad gauge line. 

From Bombay it takes a hell of a time to 
come to Bangalore and from Hyderabad it 
takes" more time to come to Bangalore. If the 
present metre gauge system is convered. into 
a broad gauge system then it will help the 
people living in Bangalore, Bombay and 
Hyderabad. I would also urge that from 
Bangalore to Guntakal on one side and from 
Bangalore to Hubli via Harihar on the other 
the lines should be converted into broad 
gaug& lines at the earliest possible time. 

Karwar, as you may know, Madam Deputy 
Chairman, is a major port of Mysore. It is a 
natural port. But the Shipping Ministry says 
that as there are no rail connections it is not 
possible for them to have a major port in 
Karwar. The Railway Ministry on the other 
hand will say in their turn that as there is no 
port now there is no need for laying a railway 
line to Karwar from Hubli. If this line is laid 
then the movement of iron ore and manganese 
ore to Karwar port will be facilitated and it 
will also work out cheaper. 

There are some other railway lines the 
surveys for which were undertaken some time 
back, but the laying of those lines has not yet 
been undertaken by the Government. For ex-
ample there is the line from Satyaman-galam 
to Chama-rajnagar and from Hubli to Karwar 
and also from Kadur to Sakalespur. The 
progress on the railway line from Mangalore 
to Hasan is very slow. Time and again we 
have urged that instead Of laying a metre 
gauge on this vejy important ore-carrying 
railway route a brood gauge system should be 
taken up. If you lay a metre gauge line "today 
and after some time you want to convert it 
then it will unnecessarily cost the Railways 
much more than what it would have cost them 
if a broad gauge line was laid in the first 
instance itself. I would, therefore, request the 
hon. Minister to examine whether it will not 
be possible to have a broad gauge line right 
now. This work ahould be expedited. 
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The Salem-Bangalore line is not yet 
completed. The Ministry should look into 
this matter and early steps should be 
taken to complete this work. 

Madam Depu;y Chairman, the 
amenities that are provided for the third 
class passengers are not at all 
commensurate with the income that the 
Railways derive from these third class 
passengers. More than-" two-thirds of the 
income is derived from the third class 
passengers. But the amenities given to the 
third class passengers are not at all 
sufficient. Overcrowding is going on in 
the compartments. The bathrooms are not 
kept clean. In many compartments there 
are no electric fans. Even the com-
partments are not kept clean. It is 
nauseating to travel in third class today. 
The Ministry should take care to see that 
the third class passengers get proper 
amenities for the money that they pay. 
The time has come when we should do 
away with these divisions like the air-
conditioned class, first class, second class 
and third class. There should be only one 
class and when there is only one class 
then all the necessary amenities would be 
provided for the passengers travelling by 
our railway trains. Because there are now 
these different divisions the prominent 
people who travel by the air-conditioned 
or first class compartments think that 
everything is all right wich our Railways 
and so the needs of the third class 
passengers are    neglected. 

Madam Deputy Chairman, the last 
thing I would like to s«y is this. The 
Gajendragadkar Commission has sub-
mitted its Report. If we accept the 
recommendations of the Gajendragadkar 
Commission not only the Railway 
employees but the employees of the 
Central Government also will be hard hit. 
Instead of neutralising the rise in the cost 
of living this will aggravate the situation 
and this will reduce the income that the 
employees will be getting because of the 
rise in prices. So the Government should 
not accept the recommendations. They 
may be referred to the Joint Council 
which is presided over    by the Cabinet 
Secre- 

tary. Even the recommendations of the 
Das Commission were much better than 
the recommendations of the 
Gajendragadkar Commission. I am sure 
that if the Government themselves take 
the initiative in saying that they are not 
accepting these recommendations 
straightway and that they are going to 
refer the matter to the Joint Council 
presided over by the Cabinet Secretary, 
the matters will smoothen themselves. 
Otherwise the Railway employees as well 
as the Central Government employees 
will not accept these recommendations. I 
therefore urge that the Government 
should take a sympathetic view of the 
matter and wherever economy is to be 
effected it should be effected in the 
higher ranks and not in the lower ranks. 
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Sir, I rise to make certain observations 
and express my views' on' the Railway 
Budget for the year 1967-6S presented by 
the hon. Minister for Railways. These 
budget proposals follow the Interim 
Budget presented earlier in March. So to 
put it in brief, the shape of things was 
determined" in March alone. 

Budgets are usually looked for with 
curiosity with a sense of hope and 
expectations or surprises and dis-
appointments. The Railway budgets 
have, during the course of half a century, 
given hopes and expectations. But now 
for the first time the budget has an 
element of surprise. Besides, the deficit 
is not what was anticipated in March, but 
there has been ah increase in this gap by 
Rs. 9 crores. The budget, thus being a 
deficit one, the Railway Minister had 
perforce t<» formulate increases both in 
passenger and goods fares just to balance 
the budget. 

It must be admitted that in the present 
teasing economic situation, any addition 
to the burden on the people on any 
account is neither desirable nor liked and 
so has been the reaction of the people to 
the Railway Budget and to the 
enhancement of the railway fares. But 
since the budget has to be balanced, 
increasing of the resources becomes 
inevitable and that is what the Railway 
Minister fras proposed and tried. But in 
doing so, one has only to see that 
avoidable hardships are minimised and a 
measure of relief granted wherever it is 
absolutely desirable and absolutely 
necessary. I am glad that the Railway 
Minister has agreed to give certain reliefs 
in the Third Class fares that have been 
proposed in the budget. 

Sir, it has become common, may be 
natural, that when budgets are presented, 
attention is given only to the taxation 
features. A time has come when attention 
should be directed to the other features, 
particularly the causes fwp deficits. 
Sluggish economic growth 
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attainment of targets of production for 
steel, iron ore, coal, etc., and man made 
obstructions like bandli  hartals, etc., 
have been shown as the main reasons for 
the shortfall in the revenue earning 
traffic of the Railways, resulting in a 
deficit. This analysis makes an already 
gloomy picture of our country gloomier. 

A fast deteriorating economic situation, 
shortfalls Tn production, shooting prices, 
etc., have hit the Railway economy too. 
And when a large public undertaking like 
the Railways, with a long-standing and 
sound financial structure, reaches the 
position of a deficit, the nation must taKe 
it as a sed signal and a warning to all of 
us. It has become urgent that we must 
tackle the dangerous trend in the 
economic sphere. Self-reliance and ..self-
sufficiency, hard work . and a 
demonstration of restraint by one and ali 
alone can take the country safely out of 
this. 

Secondly, Sir, I wish to focus the 
.attention and the serious attention of this 
House on the man-made reasons for such 
deficits. The hon. Railway Minister in his 
analysis of the budget proposals of 
March, has aptly put this: "The lower 
level of revenue'earn-ing traffic reflects 
partly the effect of -a number of other 
factors like the periodic disruption of 
traffic due to civil disturbances like the 
Bengal Bandhs, the Mysore-Maharashtra 
border dispute and the steel plant agita-
tion in Andhra Pradesh. Prolonged strikes 
by road hauliers in Uttar Pradesh and 
West Bengal also created congestion." 

It would have really helped to 
understand these effects if an assessment 
even on a rough basis, of the losses in 
revenue due to the above bandhs and 
hartals had been given. Let it be noted 
that it is not that the Railways could not 
earn because of the frowning of nature or 
under-pro-4uction, factors which are 
beyond hu- 

man control, but because of activities 
encouraged on political grounds 
considerations.    When the ballot other 
democratic methods can lead the 
fulfilment  of the  objectives of a group or 
a party, there should in recourse to such 
methods of obstructing the railway 
movements or destroying the railway 
property.    Let all  I us  give  a  serious  
thought  to      this, abandon such tactics 
and help the Railways   in   improving  
their     earnings, thus minimising the 
deficits and lessening the need for 
increases in fares Qr freights. 

But all these considerations, though 
vital, indeed involve certain basi policies 
and changes in attitudes o? people, 
groups and parties. Let tf« hope that 
there will be enough determination and 
wisdom amongst us t« respond to do 
what is needed. 

All this does not mean that there ai» no 
areas or directions in which the Railways 
cannot improve their working and 
increase their earnings. Of course, such an 
improvement will help in the long run and 
cannot be a subs-tiliide to meet the 
present budgetary requirements. The most 
important areas or directions in which the 
Railways has to, and can, be effective are 
(1) the evil of ticketless travel aneC (2) 
the theft of Railway property. According 
to the figures of Railway authorities, 
ticketless travel has assumed such a 
menacing proportion that there is a loss of 
Rs. 9 crores due t# this. Can we not do 
something t» check this evil of ticketless 
travel? Is it so difficult that we cannot 
reducf substantially this ticketless travel" 
We may not be able to eliminate thi? evil, 
but we can reduce it substantially through 
stricter checking on railway platforms and 
in trains and with the severest 
punishment. Let the Railways make this 
year, 1967-68, a year for a campaign 
against ticketless travel. 

Then there is the question of in-
creasing thefts of Railway property, 
particularly of amenities provided j* 
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the various compartments. Night or bed lamps 
have almost disappeared from First Class 
compartments. Nuts, holts, switches of fans, 
small wooden platforms provided for 
breakfast purposes, etc., are disappearing. Has 
any enquiry been made into this as to where 
and how these thefts take place? Ordinarily 
these thefts cannot occur in running trains. So 
the probable spots are the yards or the sidings. 
The Railways have their own Vigilance or 
Protection Force. What is this force doing? 
Why should not a regular check-up be made? 

Then there are smaller areas having 
significant potentialities in which something 
must be done. I will only mention them and not 
go into too many details. The question 
reservations, both in First Class and in three-
tier and two-tier compartments needs a 
searching examination from the point of view 
of increasing the earnings and minimising mal-
practices. A good number of berths _ are kept 
vacant as if for the use of short-distance 
travellers even though there is a long waiting-
list of passengers going on long-distance jour-
neys. This results in loss of earnings to the 
Railways and gives scope for malpractices. 
Then the question of allowing of short-distance 
passengers In Express or Mail trains going on 
long distances needs to be considered similarly. 

Now, Sir, I will turn to a vital question about 
the role that the Railways have played and 
should play in the development of our country. 
The Railways have, no doubt, played a 
magnificent ro'e in Free India. They have not 
only made travel from Kanyakumari to 
Pathankot and Calcutta to Rajkot easy, faster 
and comfortable, but have helped also in 
maintaining our deface lines intact and on feet. 
The Railways have also heloed in assisting the 
large-scale industrial growth. Fffbrts at achiev-' 
ins self-sufficiency are also remarkable. 
Fassenger amenities have, no doubt, been 
increased, but   due to 

explosion of Railway traffic, these amenities 
are failing short. Even during the serious 
crisis of food scarcity, the Railways have 
acted swiftly. Over 82 million tons of 
imported foodgrains and fertilizers have been 
moved this year as compared to ' 6 million 
tons last year. For meeting this, the Railway 
administratis must have been required to 
expand in all directions, build factories and 
loco sheds, construct new lines or convert the 
gauges, introduce new trains and make them 
faster through diesplisatktn or electrification. 
All this has gone on over the years and wi'l 
continue in future too. This role is significant 
and speaks volumes about the Railways and 
their working. But I am sorry to submit, Sir, 
that in fulfilling the above tasks, the Railways 
have overlooked the task, in an agro-industr'al 
country like ours, of the dew' -nt and growth 
of economically     mkward areas. 

If one oks at the railway map of India ~ne 
finds lopsidedness in the spread of railway 
lines, construction, cor version, double-
tracking of lines and all that. There are broad-
gauge and metre-gauge lines running parallel. 
There are clock-wise and anti-clock-wise 
loops and loops within loops in certain areas 
whereas large area^ have nc railway lines or 
only the butt-end of railway lines. There 
might have been reasons for such a 
development, but it falls short of the vital role 
that the Railways should play as an 
instrument of progress and change in an agro-
industrial country like ours. 

I will illustrate and amplify this on the basis 
of the experience of the region from which I 
come, namely, Marathwada of Maharashtra 
State. This region consists of five districts with 
more than seven thousand villages and a 
population of 64 .lakhs. -It .has rich agro-
industrial .potentialities with cotton,, 
sugarcane and groundnut production. It can be 
the gianary of    Maharashtra    in    food- 
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gi^ains.     A  number  of  big,   medium 
and small scale irrigation projects are 
under way, but the region is suffering due 
to lack of cheap and easy transport.    
There are two districts which have   
almost no  railway  lines.     The average 
rail mileage is 0.7 mile     as compared to 
the all-India mileage of 4 5 miles per 
hundred miles.    There is  a  railway   line   
in  other  districts, but being a metre-
gauge line, it has become a bottleneck. As 
a result, the farmers  are not getting the    
proper price for their products and  the  in-
dustrialists are refusing to come.    In the 
techno-economic survey made  of this  
region by the  National  Council of 
Applied    Economic Research,     the 
Council has held the paucity of internal  
transport     responsible  for     the 
underdevelopment   of     this     -egion. 
Marathwada  has  been     representing to 
the Railway Board for the conversion  of 
the  metre  gauge  line     into broad gauge 
line and for the laying of  a   new   line  
connecting Bir     and Osmanabad districts 
with Aurangabad and Sholapur.    The 
region has been clamouring  for  these     
railway     reforms from the beginning of   
the first Plan.     Each   time  we     have     
been assured that the scheme will be con-
sidered in the next Plan.    And now we 
are on the threshold of the Fourth Plan and 
nothing is being   done still. Even a short 
distance of 15—20 miles connecting Latur     
Road with  Latur has not been joined with  
a Railway line.    This potentially rich     
agro-industrial region has suffered and     
is suffering  in its  growth.     And     the 
irony of the   situation   is that the region,   
given  railway   lines,  £an   give enough   
return  to  the   Railways.      I would 
therefore plead and it has become   
necessary  that  the     Rai1 ways should  
add one more     criterion    of developing 
a potentially rich    agrc-ihdustrial    
region to the list of their other criteria for 
laving new railway lines or for converting 
metre gauges Into broad gua&es.   Let it 
be remembered that Railwavs constitute 
one of the three major economic 
overheads 
requirM. for  economic     ((rowth.     Is 

■ 

j case the Railways have such a terion then 
let it act upon it and give priority to 
railway reforms in such backward 
regions. I hope the Railway Minister will 
give an earnest consideration to the 
above submission. 
I will now make a few suggestions 

before I  close.     The suggestions are the 
result of my participation in the 
deliberations   made in the   Zonal and 
other Consultative Committees. I have 
grown  sceptic  about   the  utility     of 
these Committees as very very    few 
proposals go through and the    bulk are 
simply negatived on the  routine or  
stereotyped plea  of  this  or  that. I have 
experienced that even    well-merited 
proposals,  be     they     about amenities to 
passengers or changes in timings for 
proper    connections    or punctuality of 
trains like the Punjab Mail     or     
introduction      of      additional    trains,    
they    are    not    even properly     given     
consideration     and are    put    int0    the    
straight-jackets of   certain   norms   and   
brought   Out before   Committees     as   
not   worthy and merited.   What I feel is 
that there should be norms Or scientific 
measure but it should be uptbdate, realistic 
and humane in the conditions under which 
the Railways are functioning.    When 
viewed   so, the norms appear   out o* 
date, old and conservative.    Some of 
them, might be on the Table of     the 
railway officials in the same    old file and 
form as was prepared 20 to 25 years back.   
If these norms were uptodate, realistic and 
humane, the condition of the MG-BG 
Manmad platform would have been totally 
different. If the scales would have been 
corrected and modified in so far as 
punctuality charts are concerned, the   
Punjab Mail would have   continued to 
maintain  its reputation of giving minute 
to minute   connections at various im-
portant junctions.   I would therefore 
propose that these norms and scales are re-
examined,    modified,    altered, 
substituted and recast in the light of the 
new, changed conditions. 

Here I am rather tempted to venture 
one proposal . As a public undertak-*a, 
t*t Railway administration     has 
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grown vertically, horizontally, why even 
in four dimensions. Some people proudly 
call it an empire. But this state brings in a 
complacency a rigidity of outlook and 
conservatism in its approach. It is 
therefore, desirable that a high-powered 
committee be constituted critically to 
survey the wordings of the Railways and 
makes recommendations about making 
the Railway development more objective 
and in tune with the changed conditions. 
1 wish the Railway Minister gives a 
servious consideration to this proposal. 

Thank you. 
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SHRIMATI      SHYAM      KUMAR*. 

KHAN   (Uttar    Pradesh):   Mr.    Vice-
Chairman, I must concede at the very outset 
that the Railway Minister had   1 no option but 
to find money through an increase in the 
railway fares    and freight, much to our 
dislike, and even though   it  was   an   
unfortunate   raise. We sympathise  with him  
in the present  circumstances that he had      no 
way   out   except   this.      My   learned 
friend,   Mr.   Bhandari,   has   said    that thsre   
is   some  sort   of    jugglery     of figures  in  
the  Budget   that  the Railway Minister has 
presented to us. He has given us some hidden 
figures . . . 

SHRI SUNDAR SINGH BHANDARI: I did 
not say that. 

SHRIMATI       SHYAM       KUMARI 
KHAN:     But  I   drew   that   inference from   
it     He   said   that  the   Minister by a process 
of magic perhaps or by a trick or jugglery just 
made it    an excuse to raise the railway fares 
and freight.      We  all  know  the    present 
economic  conditions  of  the    country. 
Whoever  may be  at  fault,  the  Railway 
Minister is not.    At the moment, with 
drought, pestilence, famine, he is faced with 
high prices and my    submission is that he had 
no opinion but to do what he had done. I also 
concede that the steady progress of the 
Railways has  led to a great measure of  self-
sufficiency.    It is  a matter of satisfaction   
that   we   have   been   able to  get  a  few  
concessions from      the Railway Minister in 
the other House in respect of railway fares and 
freight, especially in regard to the freight on 
foodgrains. 

However, I wish to draw the attention of 
the hon. Minister to a few matters which 
affect the travelling public a great deal. We 
have it in the speech of the Railway Minister 
himself that  930 million     passengers 

travel in third class by ordinary train* out of a 
total of 1072 million passengers.      Now, a 
great deal has    been said in this House and I 
do not want to   repeat   everything   that   has   
been said, but I cannot but    say    that the 
amenities  that  are  given to  the passengers, 
the amenities that we    find on the Railways 
are nothing    to    be proud of. We know that 
the    Indian Railways   can   be extremely   
competent.      We    know    that    when    we 
had the war with Pakistan the Indian Railways 
came up  to the    standard. Their speed 
increased, their efficiency increased    and 
everything    increased. Why is it then in regard 
to the ordinary running of trains that the Indian 
Railways cannot find    those     means which 
wil] give the average passenger bare necessities 
of amenities? The amenities   that   are 
provided are just fan and perhaps light.    What 
is provided to a third class passenger?    A fan 
is provided, but the fan is fixed. I wou'd like 
one of the high officers in the Railway Ministry 
to travel in one of the  third  class  
compartments and try to sleep in the upper 
berth. No fan is effective there.    The fan is 
fixed.     It   cannot  be  moved     either side.    
Therefore, I am bringing    this to the notice of 
the Minister because these   are   things  that   
he   can   easily do,   without   incurring     
expenditure, for the travelling public.   We are 
told that  7,000  third  class  coaches     have 
fans.    Very often  those fans  do not work.   I 
am talking of not   only third class  coaches.     
I     wonder if it  has come to the knowledge    
of the hon. Minister that very recently,    two or 
three   days   ago,   there  has  been      a 
peculiar kind of non-co-operation  on the part 
of the travelling public.    I am a frequent 
traveTer by train and let me tell the hon   
Minister that we were   amus°d   on  Friday  
night  when the train suddenly stopped.    A 
chain was pulled and it was stopped.     On 
enquiry we found that a whole first class 
compartment had  fans    but no lights   and   
the     fans  did  not  work. Thf!  passengers   
had   paid  for     their tickets.     They  had  
every  right     to stop   the  train.     We   stayed  
at     the 
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Delhi station for twenty-five minutes extra   
before  everything   was;     fixed and the train 
was  allowed to    proceed.     This,   in  my   
humble  opinion, is something that can be cured 
very easily,     i  am often left    wondering, 
when I travel on these  trains,  as to what  has  
happened  to  our    railway staff.    They come 
to you.    They are polite  enough,   but  they  
seem  to be helpless  to  deliver    the  goods.   
One day  I  saw  the reality to  my     own' 
distress.    The upper berth    was too loose and 
I Was afraid that it might fall  on me.     So,   I 
called  the     staff and asked them fix this seat 
for me, because it was swinging this way and 
that.     He  just  pulled  out the  small rack that 
holds the tumbler.    1  was amazed   and   asked   
him.     What   are you doing?    He quietly 
pulled it and with his hands, he broke  a piece 
of wood   and  just  fixed   it  for  me.      I 
usually  start from Delhi.     This  is  a starting 
station for the train.    These things can be 
looked into, when the train comes from the 
yard.    No compartment      should      come      
without ■ having been thoroughly  checked  
up? Where has all our old efficiency gone? We  
used to have the maximum     of efficiency in 
this country.    Our Railways were  not bad.     
Our     railway trains were good.    My 
submission is that  if we really  want  to  come  
up to  standard' again  we  can do  so.    I 
"often'wonder whether it   is due to too • "much 
■ spre-atf -of' manpower or whs-- frier- it is' 
be'caMse ther higher:officials are too busy 
planning for the future and doing bigger work 
that they have no time to have any contract with 
the men lower down.      The  Government 
services  were  efficient  only    because the  
highest  were  in  intimate contact with the 
lowest.    If the lowest man is  allowed to act  
for himself and to find things to do for himself, 
he has not got that sense of efficiency    and 
sense of duty, which it is necessary to instil   
into  him.   I  have brought  this to your notice.     
The chains are being pulled and people are 
definitely asking why they should not pull them 
if basic   amenities   are   not      provided. They  
pay   for  those   amenities     and 

i 

none can deny them the right to have them. 

Then we have been told that passenger 
trains do not connect other trains. That is 
absolutely correct. Very often we have to 
experience this. When we go from here on 
the Moradabad line, there is a train that starts 
early in the morning and takes you to 
Moradabad. There is a connecting train, 
Sealdah Express, that goes to Sealdah. Very 
often we are stopped at the distant signal 
outside the station and we see that train 
steaming in and going away. There is no 
other connecting train until 4 o'clock in the 
evening. This Moradabad train reaches round 
about 11 o'clock in the morning. According 
to the time schedule we should be there at 10. 
If you give us an alternative train at 11 and 
another one at 12, it would not matter. So, 
whenever the time-table is drawn up, I would 
request the hon. Minister and through him his 
officers to see to it tint these connecting trains 
must be so scheduled that there is some sort 
of time lag between them, and connections 
are not always missed. 

So far as the selection grade question is 
concerned, I am afraid I cannot agree with my 
friend on the opposite side. This selection 
grade has not been introduced in the Services 
fpr nepotism. . Selection grade is a recognised 
method of giving an officer promotion. All 
that is needed is that we have to be very 
careful to see that the Committee that goes 
into the matter of se'ection grade, that goes 
into the matter of every officer's record 
should be absolutely fair and nobody should 
be harmed merely because he is not a 
favourite. 

SHRI SUNDAR SINGH BHANDARE 
There is no guarantee about it. 

SHRIMATI SHYAM KUMARI KHAN: 
There is no guarantee about anything. You 
must remember that there is' not only a 
selection grade but there is an annual 
character roll that is marked by the superior 
officer, 
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Where is the guarantee that the superior 
officer, if he wants to pusn up another 
subordinate, is not giving him a better 
remark? The selection grade is given only 
on the basis 01 the character roll. 

Then we have  been  told  t>y    my learned 
sister  on  tne  opposite     siae that crores and 
crores could be saved on the officers.    I want 
to bring 10 your attention    the   table   given    
on page 25 of the White Paper in   which 
Demand  No.   4—Administration     lias Rs.  
6131   crores,     whereas  the     net total is Rs. 
535-74 crores.   The officers on the 
Administration spend 12    per cent  of  the   
entire  budget,  and  that too  is   not spent  
entirely     on  them, because in Demand No. 4 
we are told that "there is an increase of Rs. 
307.38 lakhs over the Budget Grant of which 
Rs. 237.41 lakhs is due to the higher rates  of 
dearness  allowance announced in  October,  
1966; Rs.  3843 lakhs to increase in the prices 
of stationery etc."—here  I  might  say  that     
some sort  of economy may be    possible— 
"and higher rental on office machines; Rs.  24-
96 lakhs to heavier  payments to State 
Governments for expenditure on  Order Police;   
Rs.  6:07  lakhs     to changes  in peisonnel,     
leave  salary, ' etc. and Rs. 0-51 lakh to other   
minor • 'variations." So .that we    cannot    say 
that''we  are spending crores on offi-'ce'rs and 
their amenities and nothing ' :oii the' actual 
programme itself. 

So far as saloons are concerned, I do 
agree with Mr. Bhandari, my learned friend 
on the opposite side, that there must be a 
very careful use of saloons. Saloons must 
not be easily available on the mail trains and 
express trains to high dignitaries and high 
officers. But where line inspection is 
concerned and where the officer has to go 
out on duty where no basic amenities of life 
exist, the saloon must be given to him and 
the saloon must be kept in the best condi-
tion. You cannot expect a man to go and 
work in the wilderness where the line needs 
attention and where there 

is no bazar, where there is no house, where 
there is not even a hutment, not even a village 
or a vehicle, and yet to do his inspection 
properly. On such inspections a saloon is 
fully justified but not to attend meetings and 
to just have a comfortable journey! 

As for the complaint of thefts, my own 
submission  is that a  great deal has   to   be  
done  about   it.    We   find that   no  lights   are    
available   to  us because we are told that there is  
a shortage of them  or that they have been 
stolen.   How can they be stolen if there  is  a  
regular  inspection     of them?    Here I  must  
point  out  that you   have  a  big  armed  force  
under you,   the   Railway   Protection Force, 
which   is   called   the   R. P. P-   Why does    
not    the    Railway    Protection Force get into 
action?   What is there that  does  not  get them  
into action? After  all   these   thefts   are   made   
in the railway yards.    It cannot be said that    
because    the    railway     passes through  the  
various  States  that  the people  from   the  
States  pilfer  them. I have not heard anybody 
saying that passengers   take  them   away.    
They say that  there  are  gangs  of thieves who 
come  to  the  railway  yard  and take    them    
away.     Therefore,    my submission   is  that   a   
great   deal   of tightening has-to-be done.   The 
work of the R. P. P. has to be looked into. The 
vigilance that is necessary   ton   the part of the 
R. P. P. is absent and I am afraid that a lot will 
have to be done before it can be made efficient 
again. 

In the end I must compliment the Railway 
Minister on the staff welfare. Their staff 
welfare is something which I as a welfare 
worker myself welcome. I can say this that 
amongst all welfare work being done, the 
railway welfare work is almost the best. 

We have some    complaints    about I    
gyererpwding,   reservations   and late 
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running of trains. The late running of trains is 
worrying us of late. There is not a single train 
arives in time. I do not know why it is so. 
Even this morning I came in a mail train 
from and I was one and a half hours late. 
When I went on Friday, I was similarly late. 
One does not know what happens and why 
these trains are being delayed so much. 

So far as the food served on railways is 
concerned the less said the better, as my hon. 
friend says here. We do not know why this is 
so. There also I feel that your vigilance is not 
effective. Your Inspectorate is not working 
properly. After all the ordinary Indian food has 
some standard, and that can be served to 
people. But what is given not palatable and I 
do not know why this is so. Anyhow I think 
the Railway Minister needs to go into the 
matter. I suggest that he might see how the 
food can be improved and what new foods can 
be introduced also. I wish to suggest humbly 
that in this Food Department there is great 
scope for giving us non-cereal food which will 
be welcomed by passengers. If you go to 
Burdwan side, you see small packets of 
various food stuffs being sold. Similarly we. 
can do it here. We have a lot of nonrcereal 
food which any . .Annapoorna, .which any 
member of the All-India Women's Food 
Council, could .tell, you about, and thai couid 
be served very effectively in the Railways. It 
would incidentally help to solve the over-all 
food problem also. 

Now, I want to bring to the attention of the 
Railway Minister one particular fact, and that 
is, Patna is not connected to Delhi with any 
Third Class A. C. C. train at all. There are 
three such trains that go on three days a week 
from here to Calcutta. Surely one could be 
diverted via Patna because Patna is an 
important centre to which people have to go 
and if this diversion is made, travellers to 
Patna will also be relieved by this facility. 

There  is  also  no ring railway for 
Calcutta, though I hear we are going 

to have a ring railway for Delhi. This 
problem must be brought to the Railway 
Minister's notice. I hope they are studying it 
inside the Ministry also. It is very necessary 
because Calcutta is very badly served in its 
traffic and I want that Calcutta should 
definitely have more facilities and a ring 
railway. 

In the end I feel that when the Railways 
can produce these execel-lent Third Class air-
conditioned trains that go from Delhi to 
Madras, Delhi to Calcutta and Delhi to 
Bombay, I am definite that if there is a will 
and a tightening-up by the officers, the 
Railways will produce similar excellent 
service in the other trains also.    Thank you. 

SHRI  T.  V.  ANANDAN   (Madras): Mr.  
Vice-Chairman,  in    addition    to what 1 have 
said during the course of the  interim  budget,  I 
would  like to add    some    more    
suggestions.    This Budget  can  also  be  
avoided  by  not increasing  the  freight  rates.    
Why I am insisting    on this is    the Finance 
Minister is trying his best to control the prices 
in this country and to stabilise   the   economy.    
At     this   hour Whoever be the Railway 
Minister, he should co-ordinate and assist him 
and not increase the freight.     By increasing 
the freight, naturally the prices of essential 
commodities will be increased and   there   will   
not   be    a stabilised economy.   Therefore, I 
have got some suggestions.     In   order   to   
get   about Rs. 19 crores, the Minister has 
increased the freight from 3 per cent to 6 per 
cent.    At the same time, he has allowed   Rs.   
145   crores   under  Category   'C   for  new    
work   in   1967-68. The Railway officials are 
so adept in their work that if the Minister were 
simply    to  say,     "Stagger    it  to  an extent 
of Rs. 20 crores out of Rs. 145 crores",  they  
will   wonderfully  work it out and not only will 
they a saving of Rs. 20 crores but will even go 
to the  extent  of showing Rs. 30 crores i   as   
savings   up  to  31st   March,   1968, 
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Therefore, there is no need at all for raising 
the freight rates from 3 per cent to 6 per cent. 
I do not know-how the Minister thinks on that 
score. I do not now enter into matters 
regarding operational improvement or track 
renewals or house-building activities or the 
welfare of the staff. But in that Category 'C, 
New Works, if the Railway Ministry could 
save Rs 20 crores, it will satisfy the demand 
which he expects to get from the increase in 
freight from 3 per cent to 6 per cent. 

Then, the Railway Ministry should direct 
its attention whether it is necessary to keep 
the IRCA. It was necessary during the days of 
company management. But after the 
Railways have been brought under the control 
of the State, under the Railway Ministry, I do 
not think there is any need for the 
continuation of the IRCA except the Wagon 
Control Movement Directorate. The Railway 
Minister should apply his mind whether this 
institution should be kept up. 

There is the Rates Tribunal. During the last 
year, the Rates Tribunal has delivered 
judgment in only one case. Therefore,   is  
there  any  necessity  to 

, continue this institution on the Indian 
•„ Railways? ............    ....... 

  'Then there . is the Vigilance. Pirec-'torate/ 
There is the. CBI, there is the "SPE." And in 
addition to that, you have got this Vigilance 
Directorate because it is the outcome of the 
recommendation of some Inquiry Committee. 1 
have taken statistics. Out of 13.5 lakh 
railwaymen, they have found out only 1,656 
cases during one year. There is the Vigilance 
Directorate not only in the Railway Board. 
They have got Vigilance Directorate 
(Mechanical), Vigilance Directorate 
(Commercial), Vigilance Directorate 
(Operations), Vigilance (Commercial), 
Vigilance Directorate (Operations), Vigilance 
Directorate (Stores), Vigilance Directorate 
(Engineering); Vigilance Directorate 
everywhere.   That is 

     the reason why so many Members have been 
saying that the officer cadre has increased to 
6,500. in 1951 it was 2,200. And when all 
these new officers are added on to the 
Railway Administration, it shows 6,500 
officers and all the Opposition parties are 
now finding fault with that. Therefore, I think 
the Minister must also realise this thing and 
must concentrate on this point. 

Another point about which I would like to 
say is this. They have already issued an order 
for no recruitment for a year or two. But why 
do you operate the Railway Service Commis-
sions all over the States? In how many States 
do you have the Railway Service 
Commissions? It is another institution which 
is a waste of expenditure. I am now referring 
as to how you can curtail expenditure, to see 
that you do not increase the freight rate. That 
is my argument, that is my suggestion; 
nothing else. 

Another point is about the Efficiency 
Bureau in the Railway Board where you have 
got the Directorate of Standardisation and 
Economics. We copy everything from the 
United Kingdom. They have got everything 
all right in the United Kingdom In the United 
Kingdom, ten lakhs of jobs are waiting for 
people but here people are waiting for jobs, 
but no job is available in this country. So, 
why do you unnecessarily copy what the 
United Kingdom is 'doing'and;have this 
Bureau? That is" what I am saying. Why do 
you have this Efficiency Bureau? Why not 
this work be added to the Directorate of Sta-
tistics  and  Economics? 

In this country of ours, in all tht major 
goods sheds and yards one lakh rupees worth 
of pilferages are committed because we have 
not protected those sheds and yards with walls. 
My suggestion is that in consultation with the 
State Governments, declare them protected 
areas or build walls around them and increase 
your security force. See that the security staff 
is transferred once in every three months.    
Rotate them.   Do not have 
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the security staff for one year, as at present. 
Also, the commercial officers in the goods 
sheds should not remain there for more than 
one year. During the British period, they used 
to draft such of those railway officers who 
were about to retire in a year or two because 
if anything amiss is •there, he will be 
frightened about his retirement benefits. Now, 
young men who are also bachelors are being 
posted for years together. Therefore, if the 
hon. Minister and his Ministry want to 
control the pilferage and reduce robbery, no 
officer should be retained for more than one 
year in any major goods shed. 

If you want a quick turnover of wagons, 
you should increase the number of your 
weigh-bridges. There is only one weigh-
bridge for every major goods shed. Increase 
the number of the weigh-bridges. They are 
being fabricated in our country. You need not 
spend any foreign exchange for them. I think 
the Minister should realise that point. 

Another suggestion that I wish to make in 
the interests of the Railways is this. Let there 
be no alteration or modification to the railway 
bungalows and also the 900 saloons. There 
must be saloons because the nature of the 
work is such that the officer needs them and 
he must travel in them. Members of 
Parliament may ask why there are so many 
saloons. Saloons are very essential because of 
the nature of the work they do. But let there 
be no modification a-t this hour when you say 
that the Railways are running at a loss. After 
all, you are submitting only a Rs. 1.3 crore 
surplus Budget and that to by increasing the 
freight rate. There should be strict instructions 
that there should be no alteration or 
modification to ithe bungalows or to the 
saloons by the Railways. 

Now, about the prevention of accidents, 
accidents    can    be    prevented. 

Twenty thousand unmanned level-crossings 
are there, and -many accidents do take place. 
And the States do not come out to share part 
of the expenditure. I have myself seen two 
accidents at these unmanned gates, because 
'they are not maintained well by the Railway's 
Engineering Department. After all, it is only 
12 feet wide and crossing track about 20 feet 
long. That track should be maintained either 
by concreting or by gravelling or by putting 
wooden slabs. But what is it? One foot mud is 
there. A lorry heavily laden comes. On seeing 
the engine, the lorry driver thinks that he can 
pass .through. But when he gets over the 
track, the wheels get stuck into that one foot 
deep mud and he is unable (to move the lorry. 
Therefore, he is run over. I saw it with my 
own eyes. It happened on the 8th of April, 
1967, to the Mussoorie Express. And I also 
saw with my own eyes what happened to a 
bullock-cart. A man was unyoking the bull. It 
ran away leaving the cart on the track. When I 
went and saw, there was one foot deep mud. 
The wheels could not cross the track. So, 
instead of putting a man there— there are 
20,000 unmanned gates by giving him Rs. 
137, the minimum wage, including dearness 
allowance and all that, if you can spend Rs. 
200 or Rs. 300 per gate by cementing or 
concreting or gravelling or wooden-packing, 
you can avoid such accidents. These are all 
good suggestions .that I am giving to curtail 
expenditure. So many Members say that 
accidents happen. Exactly, accidents do 
happen because there is no proper mainte-
nance of the engines. I may tell you, Mr. 
Vice-Chairman. When .the English men were 
here, they had 8,000 engines and ran only 
3,000 trains. That means that each train had 
an average of 2| engines. But what is that 
which you have? You have 11,000 engines 
for running 10,500 trains. How can your 
engines be maintained properly? What 
happened at Kuppam? Although that engine 
was booked for the renewal of the vacuum 
chamber, no renewal of the vacuum chamber 
took place 
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because the engine was not sent for that 
purpose to the Bangalore or the Madras Loco 
Shed. How can a worker go and remove that 
defective vacum chamber and put a new 
chamber? These are the things about which 
the hon. Minister should know if he wants to 
avoid accidents. Yesterday we saw in papers 
that the Howrah Passenger train got derailed. 
All these things happen because you do not 
provide them with tools and applicances. 
There are no stores. In the absence of these 
things you cannot expect railway men to 
perform their duty efficiently. You do not 
have enough of engines and carriages. I know 
in those days if an engine went to the 
workshop, it took 18 days. There are 4,000 
parts in a locomotive. How can a worker, 
whatever his efficiency, do it in six days now? 
Another wonderful thing I am going to say .   
.   . 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): No time, please. 

SHRI T. V. ANANDAN: You have got 
99,000 bridges here in this country, major, 
medium and minor. But do you have 
permanent maintenance staff for these 99,000 
bridges? You do not have. You have 
permanent Bridge Inspectors, permanent 
Bridge Engineers, permanent Bridge Chief 
Engineers, all of them permanent officers, 
then why not have permanent class III, class 
IV employees for permanent maintenances of 
these bridges? Because you do not have 
permanent maintenance staff, after 20 years 
of service 75, men having served as casual 
labourers for 20 years are going to be sent out 
in Madras. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): You should finish.   Thank you  
very  much. 

SHRI T. V. ANANDAN: Then, there 
should be no recruitment at all hereafter. 
Instead of recruitment you promote the 
existing employees from class IV to class III, 
from class ni to class II and from Class II to 
class I. 

Put a moratorium at least for one u* two 
years on recruitment. You can save so many 
crores of rupees that way instead of 
enhancing the freight rate and upsetting the 
economy of the country. 

SHRI BALACHANDRA MENON 
(Kerala). Mr. Vice-Chairman, Sir, the present 
situation has arisen as a result of 
mismanagement and inefficiency on the 
Railways. We are realy surprised why we 
should be called upon  to   pay   more   for  
bad   service. 

[THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) in the Chair.] 

After all, if I have to pay a higher fare for my 
ticket or higher freight for the goods that I 
send, you should serve me better. But you do 
not do that. And what is the reason that the 
Government gives? They say they do not do 
that because, after all, it is a public utility 
service and, therefore it is not being run for 
profit. Actually everything is running on 
profit motive or has to. If you are not able to 
give proper service, there is no justification 
for you to ask for higher fares.   You do not 
deserve it. 

Sir, I want to speak only on a few points. 
The first ithing is general inefficiency. At no 
time did we have so much of inefficiency as 
We are having today. The proverbial late 
coming of our trains, the ticketless travel, all 
these have become a permanent feature in our 
country. A few days ago when I was coming 
this side I had occasion at Nagpur to see a 
large number of people getting into our 
carriage. I asked the Ticket Examiner why he 
allowed them inside. He gave me a lecture 
about the inefficiency of those who are in 
power. This is the sort of people we are hav-
ing and this is the respect they are having for 
the Railway Administration. Why is it so? It is 
because we have really not taken the 
employees into confidence. As long as we do 
not do that, this sort of thing will continue  
because  they  have  no   interest. 
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I would, suggest that strong action 
should be taken against those who are 
not prepared to send out tickedess 
travellers. It is these ticiietless travellers 
who are making the maximum use of the 
railway facilities. 

Sir, we travel in railway carriages 
which do not have light. We have bath 
rooms which do not have water. Fans do 
not work. These can be set wight 
immediately because they do no* coBt 
you much. 

The next point which I want to -make 
is your attitude towards railway deve-
lopment in Kerala. People will wonder 
why every tim« we speak so much about 
Kerala. We are forced to speak because 
of the neglect of Kerala. During the last 
three Plan periadg there has been no 
develop-ffiem of railways in Kerala. 
Marx once aaid that British imperialism 
unconsciously helped India's liberation 
by the construction of railways. The 
Britishers at least saw the importance of 
railways for exporting raw materials 
from our country. In a country wheire 
you get enough coal there is every 
possibility of the workers and the people 
themselves understanding th? 
implications of railways and their rale in 
development. Now our people know the 
importance of Railways, how it helps to 
open up backward areas. 

Development of railways is all the 
more important in a State like Kerala 
which produces commodities for export 
and has to import rice. Swift movements 
will be possible only if you have a 
greater number of railway wagons and 
improved railway facilities. Throughout 
this period you have done nothing either 
in the Kashmir region or in Kerala for 
the development of Railways. These are 
the two Stages which continue to be 
backward. Something has got to be done. 
I would, therefore, suggest that we 
immediately take up at least some of the: 
important railway lines in Kerala. For 
sending out our produce it requires three 
transhipments. Now we have to send our 
produce through country crafts and then 
the metre gauge and 

finally 'through the broad gauge, it 
requires so ruucu oi t-ansn.piiian. which 
means so mucn cos>.. vv'i ftave a 
railway line up to iiraakuiJxn but it does 
not go up (• Alleppy winch is one of the 
most important industrial centres. No 
new SHaustriiflSt w infci to go tnai side 
sKJCse we 80 not, have a coastal 
lailway. AJappay was a very nourishing 
trade aad flourishing industrial centre. 
For its development the most important 
thing is the extension of a railway line. I 
wouia, therefore, plead through you, Sir, 
that the question should be taken up 
immediately. This is the only way you 
can benefit Alleppey which haa lakhs of 
coir woikeis. This industry is almost 
cushad at the m?msnt. New-industries 
also can coma up provifisU there is this 
coas.al line. I would, therefore, earnestly 
requas1. you to help the development of 
Kera.'a by giving us this rai.way KM If 
KeraL* has to come up to the level of 
other States, the ra Iways system has got 
to be developed first. For tha: p two or 
three important railway should be taken 
up like the c railway line from Ernakulrm 
to Alleppey and Quilon, the second from 
Trichur to Kollengode wh' h wiU con 
nect Pollachi and ot'ier a ea in Madras 
and fip 3-d conn^ctm? M with 
Cannanore-Calicut Lin». 

Kerala has got on'y 4 K.M. of railway 
line for every lak'i of po . 1-lation as 
agains' 12 K.M. in M d is and 10 K.M. in 
Mysore. Is th'° no' scandalous? This is 
what obtained in the British period and 
we have not improved since then. 

The Railways are a State enterprise. 
Why not set up more factories connected 
with railways in our part of the lands? In 
Kerala, for example, you can have a 
fullfledged saw mill along with the 
creosetting plant at Glavakot because 
there is availabili'y of sufficient timber. 
This will help Kerala known for its 
cronic unemployment. 

Then, during the Third Plan period we 
were promised an integral coach factory 
at Quilon.   Why not at*emp- 
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it now? Since we have got a metr J gauge 
section, we can hav^ the metr. gauge 
integral coach factory at Quiloi. or some 
other centre. 

Further, I would request that _ a major 
repair shop for carriage... wagons, 
locomotives, etc., nay be opa ed soon in 
some important centre U-Kerala. These 
are things which wiL help us a good 
deal. And ^e earnestly request the 
Ministry to understand the importance of 
more railway lines for Kerala which is so 
backward. It should be helped to come 
up to the level of other States and for this 
the 

railway is Use key factor. Other-6 
P.M.  wise, it is impossible to  .ake 

all the commoditieg through 
country-crafts, then have one tran-
shipment and take them to a metre-gauge  
carriage  and them  again     to 

broad-gauge. This would involve SJ 
much of cost that the industrialists will 
not come there. Now if you are reaiy 
serious about the industrial Policy 
Resolution and if you are reaily 
serious to see that those, backward 
States should come up to the level of 
other States the first thing to do is 
to opa tj new rail- 
way liiis    Th tnui 
you can do and that is UK minimum 
which we can expect from you. 

Thank you. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): The House stands 
adjourned till - 11 A.M. tomorrow. 

The Hous-i then adjourn? i at 
one minute past six of the clock, 
till eleven of the ci°ck on 
Tuesday, the 18th June, 1967. 
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